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Ms AMCO Batteries Ltd., Bangal ore Appel I ant (s)
VERSUS
Conmmr. of Central Excise, Bangal ore Respondent (s)

(Wth office report)
Date : 11/12/2002 These appeals were called on for hearing today.
CORAM :

HON BLE MR, JUSTICE M B. SHAH
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Appellant (s) M. V. Lakshm kumaran, Adv.
M. T. Viswanathan, Adv.
M. V. Bal achandran, Adv.
For Respondent (s) M. Raj u Ramachandran, ASG
M. Bajpai, Adv.
Ms. Smita Inna, Adv.
M. BK Prasad, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
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M. V. Lakshmi kumar an, | ear ned counsel
appearing for the appellant resuned his argunents at
10.30 AM and argued till 10.45 A°M Thereafter, M.
Raj u Ramachandran, |earned ASG appearing for t he
respondent argued for fifteen m nutes.
Arguments concl ued.
Judgenent reserved.
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Hemal at ha (Janki Bhati a)
Court Master
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